To Construct a Road

*1551.

Shri Sombir Sangwan, M.L.A.: Will the Deputy Chief Minister be
pleased to state whether there is any proposal under consideration
of the Government to construct a road in place of unutilized RD No.
1 minor from Charkhi-Ghasola link road to Bhiwani-Rohtak bye-pass
road via Mejban Chowk in Dadri Assembly Constituency; if so, the

details thereof ?

Dr. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER

Sir, the ownership of the said minor vests with Irrigation
Department and the total length of this minor from Charkhi-Ghasola
link road to Bhiwani-Rohtak bye-pass road via Mejban Chowk is
approximately 4.5 KM. A portion of 2315 Mtr. of this stretch falls in
the limit of Municipal Council Charkhi Dadri and rest of the length is
outside municipal limit. Out of 2315 Mtr. length 740 Mtr. was
constructed by the municipality and is in good condition. Funds for
construction of 675 Mtr. road length by Municipal Council Charkhi
Dadri have been sanctioned and necessary action will be taken for
construction of this portion after getting NOC from Irrigation
Department. Municipal Council Charkhi Dadri has no proposal for
construction of remaining 900 Mtr length road.

Municipal Council Charkhi Dadri cannot execute any
development work outside municipal limit. PWD B&R has also
intimated that they have no proposal for construction of road about

2 KM length which is outside municipal limit.
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EXECUTIVE SUMMARY

The total length of this minor from Charkhi-Ghasola link road to
Bhiwani-Rohtak bye-pass road via Mejban Chowk is approximately
4.5 KM.

The ownership of the said minor vests with Irrigation Department.

A portion of 2315 Mtr. of this stretch falls in the limit of Municipal
Council Charkhi Dadri and rest of the length is outside municipal
limit.

Out of 2315 Mtr., municipality has constructed 740 Mtr. and is in
good condition.

Funds to the tune of Rs. 80.00 Lakh have been sanctioned for
construction of 675 Mtr. road length by Municipal Council Charkhi
Dadri. The same shall be constructed after getting NOC from
Irrigation Department.

Municipal Council Charkhi Dadri has no proposal for construction of
remaining 900 Mtr length road.

Municipal Council Charkhi Dadri cannot execute any development
work outside municipal limit.

PWD B&R has also intimated that they have no proposal for
construction of road about 2 KM length which is outside municipal
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